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IA No. 160215/2026 - APPROPRIATE ORDERS/DIRECTIONS

Date : 27-05-2026 This matter was called on for hearing today.
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Mr. Dharmendra Kumar Sinha, AOR

Mr. R Venkataramani, Attorney General for India
Ms. V. Mohna, Sr. Adv.

Mr. Chinmayee Chandra, Adv.

Mr. Padmesh Mishra, Adv.
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Mr. Nishe Rajen Shonker, AOR
Mrs. Anu K Joy, Adv.

Mr. Alim Anvar, Adv.

Mr. Santhosh K, Adv.

Mrs. Devika A.l1l., Adv.

Mr. Praveen Chaudhary, Adv.

Mr. Pramod Kumar Chaudhary, Adv.

Mr. Shrirang B. Varma, Adv.
Mr. Siddharth Dharmadhikari, Adv.
Mr. Aaditya Aniruddha Pande, AOR

Ms. Aishwarya Bhati, Adv.

Mr. Pukhrambam Ramesh Kumar, AOR
Mr. Mayank Sapra, Adv.

Mr. Karun Shamra, Adv.

Ms. Anupama Ngangom, Adv.

Ms. Rajkumari Divyasana, Adv.

Mr. Avijit Mani Tripathi, AOR

Mr. Anando Mukherjee, AOR
Mr. Shwetank Singh, Adv.
Mrs. Riya Dhingra, Adv.

Ms. Mithu Jain, AOR

Mr. Vivek Jain, A.A.G.
Mr. Karan Sharma, AOR

Mr. Shiv Mangal Sharma, A.A.G.
Mr. Shivansh B. Pandya, Adv.
Mr. Saurabh Rajpal, Adv.

Ms. Nidhi Jaswal, AOR

Mr. Sameer Abhyankar, AOR
Mr. Krishna Rastogi, Adv.
Mr. Aryan Srivastava, Adv.
Mr. Nalin Talwar, Adv.

Mr. Sabarish Subramanian, AOR
Mr. Abhishek, AOR

Mr. K.M. Nataraj, A.S.G.

Mr. Sharan Dev Singh Thakur, Sr. A.A.G.
Ms. Ruchira Goel, AOR

Ms. Indira Bhakar, Adv.



M/S. Plr Chambers And Co., AOR
Mrs. Lalita Kaushik, AOR

Ms. Devina Sehgal, AOR
Mr. Yatharth Kansal, Adv.

Mr. Ajay Pal, AOR

Mr. Bishwajit Dubey, A.A.G.

Mr. Vinayak Sharma, Standing Counsel, Adv.
Mr. Ravinder Kumar Yadav, AOR

Mr. Yashvardhan Shah, Adv.

Mr. Rahul Pratap, AOR

Mr. B. Karunakaran, AOR
Ms. K Balambihai, Adv.
Ms. Pooja Lakshmi, Adv.

Ms. Astha Sharma, AOR

Mr. Sanjeev Kaushik, Adv.

Mr. Simranjeet Singh Rekhi, Adv.
Mr. Mukesh Kumar, AOR

Mr. Mukesh Kumar Maroria, AOR
Mr. Gurmeet Singh Makker, AOR

Mr. Abhishek Atrey, AOR
Dr. Abhishek Atrey, Adv.
Mr. Vikas Negi, Adv.

Ms. Vidyottma Jha, Adv.
Mr. Jagdeep Sharma, Adv.
Mr. Brijesh Kumar, Adv.

Ms. Jaikriti S. Jadeja, AOR
Mr. Soumya Dutta, AOR

Mr. Rakesh K. Sharma, AOR
Intervenor-in-person, AOR
Mr. Amrish Kumar, AOR
Applicant-in-person, AOR

Mr. Hrishikesh Baruah, AOR

Ms. Pragya Agarwal, Adv.

Mr. Kumar Kshitij, Adv.

Mr. Utkarsh Dwivedi, Adv.

Mr. Rajiv Kumar Choudhry , AOR
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Mr. Karan Singh, Adv.
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UPON hearing the counsel the Court made the following
ORDER

IA No. 160215/2026

1. This application has been moved by the State of Manipur
briefly narrating the unprecedented ethnic and civil unrest that
has taken place in the State. Mr. Rajiv Singh, IPS of Tripura
Cadre was appointed as Director General of Police in Manipur on
02.06.2023. His term is coming to an end on 31.05.2026. In the
peculiar facts and circumstances prevailing in the State, the
prayer has been made to appoint the Director General of Police from
outside Manipur cadre.

2. We find merit in the prayer. The application is allowed. The
State of Manipur is permitted to appoint the Deputy Inspector

General of Police from outside Manipur Cadre.
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